
233 Question of [11 MAY 1993] Privileges 234 

under Section 77 of the Narcotic Drugs and 
Psychotropic Substances Act, 1985. 
[Placed in Library. See No. LT-4098/93] 

Report and Accounts (1991-92) of the 

Institute of Hotel Management 

Catering Technology and applied 

Nutrition, Calcutta and Food  Craft  

Institute,  Darjeeling. 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (DEPARTMENT OF TOURISM) 
(SHRIMATI SUKHBANS KAUR): Madam, I 
lay on the Table a copy each (in English and 
Hindi) of the following papers:— 

"That this House concurs in the 
recommendation of the Lok Sabha that 
Rajya Sabha do elect one member of the 
Rajya Sabha to the Joint Committee on 
Offices of Profit and resolves that the 
House do proceed to elect, in accordance 
with the system of proportional 
representation by means of the single 
transferable vote, one member from among 
the members of the House to the said Joint 
Committee to fill the vacancy caused by the 
resignation of Shri Som Pal from the 
membership ot the said Joint Committee.         

The question was put and the motion was 
adopted.  

(i) Annual Report and Accounts of the 
Institute of Hotel Management Catering 
Technology and Applied Nutrition, 
Calcutta, for the year 1991-92, together 
with the Auditors' Report on the Accounts. 
[Placed in Library. See No. LT-4032/93] 

(ii) Annual Report and Accounts of the 
Food Craft Institute, Darjeeling, for the 
year 1991-92, together with the Auditors' 
Report on the Accounts. [Placed in 
Library. See No. LT-4033/93] 

(iii) Review by Government on the 
working of the Institutes mentioned at (i) 
and (ii) above. 

(iv) Statement giving reasons for the delay in 
laying the papers mentioned at (i)  and (ii)   

above.  [Placed in Library. Sea No. LT-
4034/93 -   for (iii) and (iv)] 

MOTION FOR ELECTION TO    THE 

JOINT    COMMITTEE ON    OFFICES 

OF PROFIT 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND 
COMPANY AFFAIRS (SHRI HANSRAJ 
BHARDWAJ): Madam, I move the following 
Motion:— 

 

QUESTION    OF    PRIVILEGE 

SHRI V. NARAYANASAMY (Pon- 
diherry): Thank you for giving me 
this opportunity to speak. Madam, 
there was a news item appearing in the 
Indian Express dated 10.5.93 ------------  (In 

terruptions).   In  that news   item, the 

† [ ] Transliteration in Arabic Script. 


